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 STATUTARY 30 DAYS SALE NOTICE UNDER RULE 8 (6) OF THE SARFAESI ACT, 2007 .
The Borrower are hereby notified to pay the sum as mentioned above along with upto dated interest and ancillary exper
of Tender/Auction, failing which the property will be auctioned/sold and balance dues if any will be recovered with infer

Submission of false or misleading proofs of claim shall attract penalties as per Law.
Narender Kumar Sharma

Date : 08022023 Interm Resolution Professional for Ferrous Infrastructure Privata Limi

Place: Guragram, Haryana Reg. No.; (BBUIPA-002/P-N0012672017-18/1

Prace=New Dethi Dater 09:Fet-2023 Sdf= Authortsed Officer, NPL Hom
[ FORM A [
PUBLIC ANNOUNCEMENT
|Under Regulation 6 of the Insolvency and Bankruptcy Board of India [Under Raguia
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016) | | (Insolvency Resol
FOR THE ATTENTION OF THE CREDITORS OF
FERROUS INFRASTRUCTURE PRIVATE LIMITED
RELEVANT PARTICULARS
- |Name of Corporate Debtor FERROUS INFRASTRUCTURE PRIVATE LIMITED | |7 Name of Corporat
2 |Date of incorporation of Corporate Debor | 02-02-2008 2 |Date of moorporation ¢
3. |Authority under which Corporate Debitor is | Ragistrar of Companies- 3. |Authority undar whech
noorporated | registered Deli & Haryana (RoC-Delhi) incorporated | registen
4, {Comorate Identity No. | Limted Liabilty | U45201DL2006PTC145748 4. [Corporate dentity No.
Ientification No_of Corporate Debitor Identhication No. of Ce
5. |Address of the regustered office and B-22, Lower Ground Ploor, Jangpura Extension, 5 [Address of the tegister
provcpal ofica (i any) of Corporale Debtor | New Deti-110014 principal office {if any)
6. |Insaivency commencement date i 07-02-2023 {Date of recespt of capy of admission 6 | Insolvency commence
respect of Corporate Dedlor order proncunced on 02,02 2023) respact of Corporate C
7. |Estimated date of closure of insovency | 06-08-2023 7 |Essimated date of cios
@30lUbon process rasoiuiion process
B.|Name and Regstration number of the | Narender Kumar Sharma 3 and Registratior
sclvency orofessional actng as Intedm | Reg. No.: IBBINPA-0D21P-NOD125/2017-18/10294 t“f”‘m m‘um
Resolution Professionsl AFA Valid upto : 07122023 Reschsiion Profession:
9, | Address & email of the interim resciudion | Piot No.- 1124, Phase-V, Udyog Vikar, o | Address & emad of the
professional, as registered wiih the boand | Gurugram, Haryana-122016 professionad, as regish
E-mail: nksharma fesg@igmail com
10 | Address and e-mail 1o be used for Plat No~ 1124, Phase-V, Udyog Vihar, 10| Address and e-mail to
correspondence aflh the rderm Gurugram, Haryana-122016 comespendence with 1
Resciution Professional E-mail: cirp ferrousinfra@gmail. com Rasclution Profession
11 { Last date for submession of claims 2102-2023(14 days from CIRP Commencament) 11.] Last date for submissic
12| Classas of credhiors,  any, under clause (bjof Home Buyers (Real Estale Allotees) 12| Classes of crediiors, fa
sub-sucdon {64) of section 21, asoertaned by subsecton (8A) of sect
#18 infienim Resoiuton Professional the interim Resclution F
*2] Mames of insclvency professicnals dentied] 1, Sunil Sethi 13] Names of insohency p
06t SN ofcrediors| Regn, No.: IBEHPA-DOGICAINIGS262002- 202314179 Ioactas suthorsed ege
inaciass {thre names for each dass) 2.8anjay Singhal nadassiree names
Regn. No.: IBBIIPA-0011P-P-02771/2022-2023114251 | |14 {a) Relevant forms aw
3. Rahul Maheshwari {0} Details of authoret
Regn. No.IBBUIPA-0021P-N1046/2021-2022/13625 are avaladle at
14 | (a) Ratevart foems avaabie ot {a) Web Links: btips:Merrousinfrain
() Details of authorized representalives | hitps:/ivwaw i govinhomedownloads Notice (s heredy gven th
are available at {b) Pysical Address: Piol No.- 1124, Phase-V, commancement of a oo
Udyog Vihar, Gurugram, Haryana-122018 Limited 0108.02.2023.
Noion I heraby gven hat the National Campany Law Tribunal has crdered the commencement of a| | The crediors of Meraygal
rorporale nsolvency resoldion process of the Ferrous Infrastructure Private Limited on 02-02-2023 with proof on or before 22,1
{Capy of the ardie upladed on NCLY websito and recewed by tha IRP 0n 0702-2023). entryNo. 10
The croditors of Ferrous Infrastructure Private Limited, are hereby calied upon o submit eir caims | | The financial craditors sha
with proo on o baore 214022023 1o the intem resolusion professional at the address mentioned againat | | submitiha claims with proc
entrybo 10above A financial croditor belong
Tha fnanciil credsors shal subm ihek ciaims with proof by eleclranic maans only, Al other creditors may | | authorised represaatative
st e clalirs with proofin person, by post o by eleclronic means, a8 authorised represenial
Afnanoal creditor bekorging 1o a class, as listed sgainst 1he sniry No, 12 above, shal dicata s cholcaof | | W IRP tldale
authonsed representative from among e thiee insolvency professionals listed agaist entry No.13 Submission of false orm
above 10 801 a8 muthorised represintative of the Financial Creditors in Class (Real Estate Alofiees) in G A Ik
FmCA P A A
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PUBLIC ANNOUNCEMENT
[Under Regulation 6 of the Insolvency and BankruptcEBoard of India
egulations, 2016]

(Insolvency Resolution Process for Corporate Persons)
OR f 0 0 REL
PROUS S AQTE .
RELEVANT PARTICULARS
:[Name of Corporate Debtor FERROUS INFRASTRUCTURE PRIVATE LIMITED
Date of incorporation of Corporate Debtor | 02-02-2006
Authority under which Corporate Debtor is S:&lsb'arof Companles-

~

w

incorporated / registered i & Haryana (RoC-Delh)
4, Corppmlq Identity No. / Limited Liability | U45201DL2006PTC145748
Identification No. of Corporate Debtor
5. [Address of the registered office and B-22, Lower Ground Floor, Jangpura Extension,

principal offce (if any) of Corporata Debtor | New Delhi-110014

Insolvency commencement date in 07-02-2023 (Date of recaipt of copy of admission
respect :( Corporate Debtor order pronounced on 02.02.2023)

Estimated date of closure of insolvency | 06-08-
resolution process e

=3

~

=

Name and Registration number of the Narender Kumar Sharma

Insolvency professional acting as Interim | Reg. No.: IBBU/IPA-002/1P-N00125/2017-18/10294
Resolution Professional AFA Valid upto : 07.12.2023

Address & emailof the interim resolution [ Plot No.- 1124, Phase-V, Udyog Vinar,

professional, as registered with the board | Gurugram, Haryana-122016

E-mall: nksharma.fcs@gmail.com

@

10.[Address and e-mail to be used for Plot No.- 112A, Phase-V, Udyog Vihar,
comespondence with the Interim Gurugram, Haryana-122016
Resolution Professional E-mall: cirp.ferrousinfra@gmail.com

11.{ Last date for submission of claims 21-02-2023 (14 days from CIRP Commencement)

12.| Classes of crediors, if any, under claus (b) of Home Buyers (Real Estate Allotees)
sub-section (6A) of section 21, ascertained by|
the Interim Resolution Professional

Names of insolvency pmfasbtﬂ; mﬁﬁed 1. Sunil Sethi

Ioadtasauthorised representativeof creditors| Regn. No.: IBBUIPA-Q0XICAINO042812022-2023/14179
inaciass (three names for each class) 2. Sanjay Singhal

g
Regn. No.: IBBIIPA-001/IP-P-02771/2022-2023/14251

o

3. Rahul Maheshwari
Regn. No.:IBBINPA-002/IP-N01046/2021-2022/13625
14, éa; Relevant forms available at (a) Web Links: https://ferrousinfra.in
b) Details of authorized representatives | https:/www.ibbi.gov.in/home/downloads
are available at (b) Physical Address: Plot No.- 112A, Phase-V,
Udyog Vihar, Gurugram, Haryana-122016

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a
corporate insolvency resolution process of the Ferrous Infrastructure Private Limited on 02:02-2023
(Copy of the order uploaded on NCLT website and received by the IRP on 07-02-2023).

The creditors of Ferrous Infrastructure Private Limited, are hereby called upon to submit their claims
with proof on or before 21-02-2023 to the interim resolution professional at the address mentioned against
entry No. 10above.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with proof in person, by post or by electronic means.

Afinancial creditor belonging to a class, as listed against the entry No. 12 above, shallindicate ts choice of
authorised representative from among the three insolvency professionals listed against entry No.13
above to act as authorised representative of the Financial Creditors in Class (Real Estate Allottees) in
FormCA.

Submission of false or misleading proofs of claim shall attract penalties as per Law,

Narender Kumar Sharma
Date ;08022023  Interim Resolution Professional for Femous Infrastructure Private Limited
| Place: Gurugram, Haryana Reg. No.: IBBI/IPA-002/IP-N00125/2017-18/40264
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